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THE CENTRAL ABMINISTRATIVE TRIBUNAL ALLAHABAB BENCH

" ALLAHABAB

Eriginal applicstion Ne,517/1993

H K PaTHAK e apelicant
Jersus
Unien of Indig and others, Respondants

HEN'BLE MR MAHARAJBIN MEMBER.J

This is an applicatien under Section 19
of the Administrative Tribunal Act 1985 sesking the
relief for cancellatien ef transfer from Allahabgd

te Mirzapur,

The relevant facts giving rise to this
application are that the applicant waes appointed
as a Khalasi in Constructien Gepartmeni en 02 g2 82,
After beinq screenad the applicant was gmpanelled
as Electric Khalasi and was placed at serial No,116
in the list dated 2¢ 02 €4, It is said that he has
baen traﬁsferred from ﬁllahabad te Mirzapur in the
Construction Bepartment whersas the juniers are
retained at Allazhabad. It is stated that the order
of transfer which has been impugned, is arbitrary

and discriminated,

S5hri & K Gaur put appeararce on behalf eof
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the respondente,

I have heard the legrned counsel for

the parties,

Thﬁ'apalicant has not been served with
the order of transfer as yet, He could somehou
knou that he is being transferred frem Allshabad,
te Mirzapur, so before receiving the transfer order
he has ceme up before this Tribunal 539king the
relief fer cancellation of the transfer eorder,
Learned counsel for the rssbandants does net dispute
that the applicant is being transferred frem
allahabad to Mirzapur, Tﬁe applicant has submitted
a representaticn dated 3p 83 93 requesting that
he éhould be.iztained at Allahabad because ef
family circomatances. The learnsd counsel fer
the applicant has filed = copy of order dated
02 04 93 by which the trangfer eof Shyamraj and
Remz Singh, who were transferred from Mirzapur tg
allahabad, are retained at Allahabad, The
rﬂpresentatieg submitted by the applicant is
A =
el 7@4/\,‘ (L‘M:jg for disposal,

The apﬁlication is dispesed offf at

admission stage uith the directien to the respondents
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to dispose ef the representztion dated 35 83 93
within z peried of fifteen days from the date of
rece ipt of this erder and till then the applicant

should net be mlisved on tranafer from allzhabad,
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Batedsnllahabad MEMBER .3
april 200 ,1993,

(VKS)



